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Diesel in Tomil Nadu

roh-Shell are trying to make profit
out of this misery, There is no pro-
per distribution. Kerosene is not
available Diesél is ot avaflable, In
some cases, the pessanis heve to in-
vade the bunks and bring pressure
on fhe bunk-owners to supply diesel
oil to them. It i rumoured that the
bunk-owners are keeping the supplies
awsy and selling them in black
market at very high prices.

This has created a very serious
enisis for agriculture and small scale
industry in Tamil Nadu, I request
the hon WMinmster of Petroleumn and
Chemicals to examine this question
and make a statement in the House.

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH): There has been no
shortage of supplies as such, but two
factors have contributed to the diffi-
culties Owing to the heavy pewer-
cut, the rate of loading has been affec-
ted and consequently despatches have
been low. A request has been made
to the Tamil Nadu Government to
restcre the power cut for the pumps
and for loading oil products.

Secondly, a very large number of
diesel generating sets have bheen press-
ed into service. It has created prob-
lems of distribution which are being
overcome on the highest priority. The
Madras Refinery is operating satisfac-
torily and can meet all the reguire-
ments of the region. But the new
pressure on diesal cil has put a strain
on supplies as well as on distribution.
We are looking into that, I assure the
hon. member that with the help of
the Tamil Nadu Government; we hope
to be able to sort out this problem
as early as possible.
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13.49 hrs.
INDIAN RAILWAYS (AMENDMENT)
BILL*

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFT QURESHI): On be-
helf of Shri L. N. Mishra, I beg $o
move for leave to introduce a Bill
further to amend the Indian Railways
Act, 1890.

MR SPEAKER: The guestion ds:

‘“That leave be granted to intro-
duce a Ball further to amend the
Indian Railways Act, 1890.”

The motion was adopted.

SHRI MOHD. SHAFI QURESHI: I
mntroduce the Bill.
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& R T FRY | gAY G T
& ol & 1 A1 T ol s Ay
gAATEd WX NgTEET FT F amy
T & feomr aow Ay o X
Y A g Y agr @R, e
faar fove =9% | g Bl w1 faar
fewr 9y & fag @y 39, 707 @
A ad, sefar 38w ¥ Hag
T w1 fEewr a@y # A1 qee
Fefpra a8 § o 6 9w A Wy
g W wwm B
oy ey )

w7 TF Fra ¥ gt s A dro dFawr
T ¥ A€ & | e e v § wnfae
& 3oaT mifrer & Afew Dodo Al
v Afaw d @ & N9, @A
XA AT ) 9@ W oW
TTE N OFUY A WA |

g g fasnw w1 @ g
¥ fAET & 5 oar @Y W g

¥ fau wem s dfwg, @ dwe
5y ok fra B wivs wew ol
9 71 o e w9 1 Wi
T owr ¢ @ felt o afme W
foamaresr a1 sifer aifs gfras &
A X WY WeETAT G geT § A€
TG AF | A AW Fa A A
famargs ffad, a1 iR @ dee
Jemer AR o & 8 Aag @ sw
gfram # forre S
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8 wre faT & A ¥ agi A
3 % ffy o7 A Al ¥ @, W
& sz wigan § v oy fr w7
fear e oo o oF WA A
T TQ T gk | W 3@y fae w3
o7 wrET fF oo A S = @y ¥
T ATfam AE g a% A i R A
grar | afer S ariaE I A
AR

MR DEPUTY SPEAKER: You may
pass on the name to Minister.

SRy qi® AT A LRI EAR
warg AN I qF BY AT A% | €A
forg < fear Ffev fedY T "WYY
F grgd T g d WA I
FT TAgAT wmarg fv a8 W@
N F qrged § THET AT § 97 A9
€ 3 9 g9 ¥ 79F § W7 wf5F ar
7 fog $7F |

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): The hon.
Member has made a serious allegation.
He has said that he has got proof for
saying this, that the Members of the
Railwav Board are taking money for
tzansfers. I would like the hon. Mem-
ber to substantiate this allegation by
passing on the information which he
has with him.

MR. DEPUTY-SPEAKER: That is
what I say. You pass it on.

SHRI MOHD. SHAFI QURESHI: If
it is not proved, he should withdraw
it.
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MR. DEPUTY-SPEAKER: You may
pass on the information to the Minis-
ter

SHRI SARJOO PANDEY: I will do
it.

MR DEPUTY-SPEAKER: Please
try to conclude.

oft @O af¥ : W W@ { oagE W
] T w8 ¥, ¥ qrd FEHiEw 6 &%
g ZT, FfEY AY MR AT A | AT
TR AGTS: & quen ¥ Awwd gl
w2 N age Y o o e faw
TNy MY | ag WY A= T ¥l
¥ A gl A &, W oY § ow w
g A% TOX ¥ w7 @ § ) wU fdEA
¥ 5w 7 sOoR Y Som Al )

fagr ¥ Arrely A O U QW
qT St 22 T § ST AT TF a8 [
g a1 R AT & £ 39 M w7 q@
5z fadta faodgs aara  fear

ST | av At 7 # Fomse afifedy

a1 fe fedt aYadr i e dwe

§ an Fifwy s few afraw F1 T

2

e § & fadew woar fe 8w &

forg, gamr X3 €t wors ¥ fro Ay
sfawfat &1 @ aefer 1 @R
gt MR w9 erew
qEE A9 @ R, wEAEr w7 oSy
T & w7 & 99 W E wOEy
R ¥ Frex feor wo afad, @
WY FT ARGE RGT | WY WeRTET
¢ gAT § 9 A A AT T &
TW W I WTE A w WK
N F gr owATH Y A T ¥
@ [

o ¥ ¥ oF @ ¥ FT wwAr
WYY AT HETE

AXT 9T T wF § e,

/g w¥ @ qf, v e ween,

oER 7 AT o
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qg xwr Ty g, wifge 1 wr dw A
qar Fifwa adt sg = M I v
waT g |,

SHRI KX GOPAL (Karur) Mr
Deputy-Speaker, Sir, I rise 10 welcome
the Budget which has been presented
by the hon Railway Mimster I real-
ly congratulate him, for, he has not
touched the essential commodities
like foodgrains, pulses, salt and kero-
sene, even though the current losses
are estimated to be of the order of
Rs 26 crores

There were certain criticisms This
1s bound to be so because there are
gzome who just want to criticise for
the sake of criticising the Govern-
ment We need not take a serious
notice of 1t

My hon friend Shri Tha Kiruttinan
{rom the DMK while he expressed his
views on the budget had tried hard
%o pick up some bombastic words to
describe 1t I only wish that he could
have kald that this budget was like the
budget presented by the Chief Mims-
ter of Madras 1n the Tamil Nadu
Assembly last month

My hon friend Shn Hukam Chand
Kachwa: had ‘evellel certain criti-
cisms agamnst the Chairman of the
Railway Board, Shr1 Bahga He said
that his son was employed m the
Birlas 1 only wish

MR DEPUTY-SPEAKER 1 would
request the hon Member to bear one
thing 1n muind I am trymng to pomnt
out the parhamentary procedure
Let us not bring this House to the
level of mentionming officers He may
mention the cases, but let him not
mention names It is not that we are
domng a disservice to the officers, but
we should not bring down the dignity
of the House

SHRI K GOPAL Coming to the
criticism regarding the rise in third
clagg fares, I would only say that it
is rather unfounded because hon
Members who had levelled this criti-
osm, ¥ only they had gone through
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the budget more carefully, wowd
have found that the rise was rather
negligible For, from Dell: to Luck-
now, the rse 1s going to be only 30p

between New Delhi and Bhopal 60r

between Delli and Patna 70p, and

between Delhi and Nagpur 75 p and so
on On only one thung, I would agree
with them because the hon Minister
had said that an amount of Rs 150

will be charged extra on super-express
tramns hike the GT Express whereas

on trains like the janata express the

fares have been kept at the same

level Even though the fare has been

pul up Ly Rs 150 in the case of the

supeifasi trains, the janata express

iakes 12 hours more in transit time

and arrives at an odd time and so

the passengers haie to 1 ur more ex-
penditure on food and even on trans-

port from the station at that dead

hour So I would have wclcomed 1f
the janata express trains had been
treated as fast passenger tramns That

15 the only subnussion that I would

like 1o make regarding third class

There 1s power cut i our coumtry,
ard 1 only wish that the railways with
their plans to electrify most of the
Ieng distance tramns in the near future
have their own generating sysiem for
the railways

Regarding the availability of - ragons,
demand and supply are not balanc-
g This needs long-term planning,
and I am sure the Raillway Board will
prepare accordingly.

As regards goods traffic, since road
transport 1s a potential danger to rail
transport we shall have to go into
the basic problem behind this When
we book goods by the railways, we
should see what time 18 taken by the
railways, as compared with what time
is taken by road transport; further,
we shall also have to consider the
safe-delivery factor involved in rail
transport as compared with road
transport. If we want to attract
goods from road transport to rail
transport, then the railways will have
to offer a lot of incentives When they
accept goods for booking, they should
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gsay that within so many days, the
goods would be delivered at the desti-
nation, and if not, they would give a
rebate. I do not know how far this
will be workable, but this is one of
the suggestions to attract the people
who are using road transport to rail
transport.

Coming to ticketless travel, this is
a phenomenon which cannot be solved
only by having more checking staff.
It is a social phenomenon and also a
social problem. Overcrowding and
the poor facilities that we are afford-
ing to the ordinary low class passen-
gers account for this. In 1968-69, the
loss on this account has been estima-
ted at Rs. 20 to 25 crores, representing
about 10 per cent of the total revenue
carned by passenger traffic, and in
1971-72, the loss is put at Rs. 12
crores, which represents three to four
per cent of the revenues earned from
passenger traffic. I think that this
figure is arbitrary and the loss will
be much more. To have ticketless
travelling checked effectively, we shall
have to increase-the number of trains,
and we shall have to see that over-
crowding is not there. This is the
only way by which ticketless travel
can be avoided.

Coming to thefts and pilferages, the
Railway Protection Force, on which
we are incurring about Rs. 12 crores,
has been described by many as
Railway Pilferage Force. You will
have to streamline the entire force.
The increase in the number of thefts
in 1971-72 is 415 per cent as com-
pared to 1968-69. As for the value
of the items, the increase is 15 per
cent over 1970-71 and 252 per oent
over 1968-69.

Why do these thefts take place? It
is because the personnel of the RPF
are in collusion with the thieves. I
do mot say that everyone does it, but
there are some e€iements ameng them
which do this.
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You will have to give more powers
to the RPF. You bave to declare all
the marshalling yards and stations
just as defence establishments which
will thus bedome out of hounds.
Whoever enters should have a valid
pass. Otherwise, you cannot control
entry to these places. Without & valid
pass, anyone who enters can be chal-
lenged by the RPF,

Coming to the Miabhoy Award on
the working conditions of railway em-
ployees, I hope the Railway adminis-
tration wil] implement the recommen-
dations made in the award.

As for settlement of claims of com-
pensation, there is inordinate delay on
the part of the railways. There are
cases where more than two years have
lapsed since the claims were filed.

MR. DEPUTY-SPRAKER: This shoulg
be your last point.

SHRI K. GOPAL: Coming to the
problem of the suburban railways at
metropolitan centres, underground
railways are planned for Culcutta. I
think it is going to be implemented
very soon. I am sure that for Bom-
bay also work is going to be taken up
very shortly. We are going to import
foreign consultants for these two pro-
jects, In our central design organi-
satioh, we have got brilliant engineers.
I only wish that technical know-how
is not imported for the prajects that
are going to be taken up in Madras
and Delhi.

Finally, coming to the most impor-
tant part of my observations, that is,
lines in my own constituency.....

MR. DEPUTY-SPEAKER: You have
left it to the last.

SHRI K. GOPAL: There has been
a long-pending demand for a raflway
line between Salem and Tutukudi. A
huge steel complex is coming up at
Salem and a fertiliser complex at
Tuticorin. I do not say that it should
be taken up because the area is back-
ward, though of course it is one of the
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factors. We want that the Karur-

Dindigal line, survey for which was
undertaken a number of years back,
should be taken up immediately,

The Salem-Tiruchi line shoulg also
be taken wup. Lest I may appear
parochial—I am not parochial; I am
broad-minded in my approach—I
would also request the Minister to
take up the Nangal Dam-Talwara line
in Northern Punjab. 33 MPs have in
a memorandum to the Prime Minister
asked for the construction of this line.
It is being considered on defence
considerations. I would request the
Railway Minister to have this line
laig very soon.

MR. DEPUTY-SPEAKER:

Mohanty.

st agre a8 wa ()
IqTERET Waled, g9 A1 AT e W
#rer fmr s

Shri

MR. DEPUTY-SPEAKER: Shri
Mohanty.

SHRI SURENDRA MOHANTY
(Kendrapara): Unless I am pro-

tected, how can I start?

MR. DEPUTY SPEAKER: You should
protect yourself. You are strong en-
ough. You cannot protect yourself
against the hon. lady? (Interrup-

tions).

SHRI SURENDRA MOHANTY: Be-
fore I offer my comments on some of
the financial aspects of the Railway
Budget, I wish to invite the attention
of the hon. Deputy Minister and the
House to the problem of railways vis-
a-vis Orissa. Orissa fares very un-
favourably in the matter of railways
compared to other States of the Indian
Union. The State has at present
1,875 kms. of railway line which works
out, according to me, to 12.02 kms.
for every 1000 sq. kms. areas as agninst
18.4 kms. for every 1,000 sq. kms.
in India.

This will emphasise the discontent,
the anger and the anguish that the
people of Orissa have been entertain-
Ing against the Indian railways.. In
other words, for every one lakh of
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population in Orissa, only 8. km. of
railways are available, whereas the
all-India average is 11.39 km. For the
exploitation of the rich mineral de-
posits which we find in Orissa, as
also for the development of the essen-
tial infra-structure, it is necessary that
the railways should have given a
higher priority to the under-developed
States like Orissa instead of gevoting
its attention to the metropolitan rail-
ways and to some very favourably
situated States in the Indian Union.

Against this background, the State
Government since 1965, has been ask-
ing for the following three railway
lines: (1) Jakhapura-Banspani; (2)
Barabil-Kriburu-Koira valley; and (3)
Talcher-Bimlagarh, The Cuttack-Para-
dip rail link which was due to be
completed by the end of 1972 is now
anybody’s, guess as to when it is go-
Ing to be completed. Therefore, I
am not taking that rail link into acco-
unt. But even then, that rail link
has to be extended up to Daitari if
it is going to serve a meaningful
purpose in Orissa’s economy as also
in developing Paradip’s hinterland.

I committed a mistake in congratu-
lating the hon. Minister for this Bans-
pani-Jakhapura railway line, because
I thought that the line had been sanc-
tioned. But when I went through his
speech, I found it was a cruel joke;
only a survey will be undertaken for
the Banaspani-Jakhapura railway line.
For the enlightenment of the hon,
Deputy Minister, I would invite his
attention to the history of the Bans-
pani-Jakhapura rail link which is al-
most ironical. The Orissa Mining Cor-
poration had requestzd the railways to
undertake the construction of the
Jakhapura-Daittari rail link which
is only 45 km. and  which
would  ultimately form  part of
the Jakhapura-Banspani rail link.
The MMTC had supported this pro-
posal, and for the information of the
hon. Railway Minister. I shall here
quote the letter number. Thc MMTC’s
letter No. D.O./5{32)/70MIU dated
6th March, 1971, signed by the Joint
Secretary of the Mines Department of
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the Government of India.
Department of the Government of
India had already recommended to
the railways for undertaking this line,
but the proverbial, habitual stepmo-
therly treatment of the Centre towards
Orissa got it scotched and nipped it
in the bud,

The Mines

The provision of the missing rail
link between Banspani and Jakhapura
would not only have additional traffic
on the rail link itself, but it would
be optimise utilization of the 1ail link
from Jakhapura to Cuttack and the
rail link under construction f{rom
Cuttack to Paradip. Considering the
above facts, the Orissa Mining Cor-
poration had even guaranteed the re-
quisite flnancial return on the rail-
way’s investment on the proposed rail
link on the basis of «ix and a half per
cent as was required by the Chair-
man of the Railway Board. The
Chairman of the Railway Board want-
ed this return and the Orissa Mining
Corporation had assured, guaranteed
this six and a half per cent
of return. But even then, that
was not listened to, even though in
Maharashtra, two railway lines are
being constructed withou! examining
the aspect of financial return. Here
was a case where the financial return
had been guaranteed, yet it had been
turned down.

The earthwork has been undertaken,
I am happy, for two ra‘lway lines in
Maharashtra. But what about Orissa?
For the information of the hon. Rail-
way Minister, I say the district through
which this railway lines would be
straggling across, is Keonjhar district
in which a thousand persons died last
year of starvation due to the drought
and famine situation which is obtain-
ing in Orissa. I challenge any Mem-
ber from Orissa who is present here
to dehy this fact. I ask them why
the Government have not provided
even for this earth work in Keonjhar
district, for Bauspuni~- Jhakpura line
whereag the Government heve provid-
ed for such work in Masharashtra.

Now I come to the financial aspects
of the Railway Budget.
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The disquieting features of the
Budget are: (a) Successive increases

in fares over the years have left the
passengers with very litlle munoeuv-
rability; (b) Even a token rise will
cause severe strain on the passengers
because o. the cumulative efiect of
fare rise over the years; (¢) the deci-
sion to abolish the passenger fare tax
is a fraud on the gullible public of
India inasmuch as it wiil now be added
permanently with the fare structure
with further additions to it; and (d)
revision of freight structure though
apparently classified in esotiric gim-
mickry, which I have not been able to
understand and which nobody in this
House has been able to understand,

is going to give a further
boost to the price increase. This is
what Mr, AR. Kanoria, President.

Merchants’ Chamber of Comimerce 3ays
in a statement: “The enhancemc¢nt in
freight rates m respect of items like
oil cake, sugarcane, chemical manure,
cement, urea and paper would adver-
sely affect the common man by push-
ing up the cost of agricultural inputs
ang other essentials”. The increase in
the freight of coal was alsp ill-advised,
according to him. A spokesman of the
Indian Chamber of Commerce said
that 8 per cent increasc in freight rate
in several items would releass a chain
reaction ultimately affecting the con-
sumers. When it 1s the declared ob-
jective of the Goverhment of Irdia, to
bring dowp prices 1 venture to submit
that the railways have peen contribut-
ing for its further augmentation which
will make the life of the common man
more miserable than ever before.
The Budget that has been presented
is an exercise in gzimmickry and I
hope the hon. Minster of Railways
would try to explain to us that gimmi-
ckry. The Budget for 71-72 showed a
deficit of 6.87 crores but it ended with
surplus of 17.84 crores. Such meta-
morphosis of deficitg into surpluses are
a regular feature of the Railway
Budget, and they provide the raison
detre to justify higher fares and
freights. You can see this feature in
the present Budget also. This year's
Budget leaves a gap of 8.65 crores and
I am sure the revised estimates when
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Ppresented will show a surplus notwith-
standing the uncovered deflaats I
would submit that the Railway Minis-
ter should not indulge in this kind of
gimmickry but should give the correct
picture

The working expenses are golng on
mncreasing and eventhough the rail-
ways are earnming about 32 crores more
their working expenses have gone up
by 67 crores The hon Steel Mimister
1s not here You were pre¢sent during
the question hour, Sir, and he was bold
enough to say that on 97 per cent of
coal or coke whith was used by major
consumers the price has not been in-
creased But from the Ralway Bud-
get vou will find that 1t 15 the Steel
Mmastry which 18 making the maxi-
mum contribution to the =nhancement
of the working cost of the railways
It has been admitted in the Railway
Budget that the price of coal dresel,
steel everything has gone up contri-
buting to the rise of working cost
It has increased the spiral of the
working expenditure of the Ralways

16 hrs.

Before I conclude, to sum p, my
submission would be to remove the tax
on third class passengers reduce the
working expenditure and pay undivid-
ed attention sincere attention not a
gimmickry, to the demands of the
under-developeq States ltke Orissa for
developing the Railways which 15 an
essential jnput for developmant Thank
you.

o Wy oY & St = wam g,
fsamara s g 1 Al sw A
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XaTe qEAr §, Fg AR wW LA
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gt awa sy o
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s am-aETR-HOY-saR @9
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T &, T ¥ A &« A Fw e
@y gfaar € smaEf

WMH FH—FH X "T AN
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frar oma, wifF agr wfed gw
T §, @ fag WA s # s
@ ¢ | g N F v g, wE
s gl }, S www @ g
a1 T g § Afew ww o el
gy faed aur Aver qer @A § ) W
w ¥ faw o ¥ g gaArE W)

¥ o & qr Lo o Y el
Lom M amgs AW A AW E K
o wedt e oW A% 3 €
FAw g o e N N o
Ty g v & 9w do i wr wear
Trr g A gl AW Al M 2 AW
) % wgh g fo sy Y o
aren & fag fer o
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&% WTOEW gAY WS W
srargre gt ot e Wd wdarfaT
¥ qrg wegr A grar §, & I W s
Y & NG AT WA W G4
g 8 ou & gmew § 3o Al g
agN, SA AT A @ § ey
A s Lo i g e
AT AT Ay w1 g qfewsr §Y wav
2 ) 99 %) gedve & Y ¥ fe 9w
1 qET A w § 1 3@ | |
TH-IF NEAL WSHE HIE G
¥ 43 gu & 99 o gen W Al F
£ | e A wha sl w1 giewe
B waar WA whew weee @3
Y § WAt w § ok I &
giewt T gar &

st el of e fafrex
qTER W AAEAT AG § wwAT )
q1T ¥ T FLQ E—ww awg F @@
A FE A s, wer mRw A WAy Ay
¥ far m, waf ¥ A qevam
T g, (v, ..

7 o€ a4 uw ¥ afr N E—
AT-FeT e I WA Wi e
S B a=rT wifgw | g e g
§, wet foe g frod & W o
forz wad § & 97 WY 1% W foar
v ¥ =iy 3 Svrcanyy R §, W
fese aft frod &, oerer 3 oy et
¢ | mRw dw ¥ qre wivfrare R
ot AT A L, v o i worr wifige
A A Fr ower o welt § fe g
wiw T w1
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qqriar § ING-HEAt gF TqW
A1ET a7 ot &, o A agr Aoy
LIS o S
MR. DEPUTY-SPEAKER: Order,
Order. It is against Parliamentary
practice for any hon, member to come
between the speaker and the Chair.

Just now it happened. I would like
this to be kept in mind.

st wfee of v : & ww
o i @ § e N aww

gaTene A & @Y wvelr [wrelt
g @@ waw afiwed g
fax fafrex amga & wgdft §-foedd
fafreet ar =¥ fafrer & 1§ =T
@ & fehy fafrex & 3@ wm
e ant §, W ¥ fufre @ oo
WY I TR A Aer St
Y, T AR §, qa ot 39wy
sCaFA §

¥ vz O ff fs qufar 2w ¥
THYE aF AT AT AT, Wy T
Aol ® w7 dar fear a0 A
qE &€ g Wi § wg A dur A
froar &, & AT W@ & 1 U qER
& Aw Fow gy R ¥ ey
wraeqy s wifgd |

I il faslt ¥ AT ¥
fal wardlt &, A ag W far worly
&, wfafem wif off s oreft ) xw &
qoeTT WY wwed g@vh 1 &R
arfeat Tody § forr % worg aft frerelt
t @ AR frRagr o wfgEmt
¥ oy oy oY ourer skt N o
wfigernedt o © wfdt % & oo e
L 4
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A & fao &5 sra A1 die w1 JE
9, IFA AL THAG ] T AT
Tifgr ) fA @I E Ao e & e
AAadis e & @iy
W ME qEN A gt g Jd9 TR
TN | AN AN KA qREOAT
JoY gy 3 | zafT gEM ¥ oY
39 Hewd qX w9, OF ag W T
g wifge s g Y T 7%
& oy e wart s 9X § A8y
TR |

daw frav fada ag § fr g
w1 Frfreer & & forg Y o wwEw
A Tgh ot wfgm | ww T aww
&fqg  foer qarm wgd & Afew
Ty AT Sy g wnEr § Sy
zox frer rfig 1 & & awr AR A,
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o8 TR Fr gfad ¥ ATy g
¥ § W gt #Y g omn ¥ g™
woy der ¥ o genfee & g
foramr mfas grome 2T @S9y IEAT
D afuw etma feroar ) safag
HET ISt By wrfew | wwa fem
WEER 9T UF Aredr gET A1ge
faaa fw fawm £ Jrad

Ffr faosiy 39§ =297 9T 9 AR 9
FATTEGTLT AT R HT AT
Fr wfegr X ¥ fqo Gare gy & 9w
9 97 Iav9 AT AT AT B AT
Wrwrer a1 I Ty faea
O SATET ATHIA BT & SHaT v
FAT T & W fomd arw qINE w0
BT # TR AVF T T &Y AW
T HT F1 TT FIN FT I HaT ST
Frfer

To% 9 §rg frodue FEaedy
wiearet & fav #7 F@r ¥ ww Uw
sy g5 & i gaw ot S e
T wfer aEagt ) 9w W AR
FUAT I FT FAS LT ATlE0 |

SRt a1 7z ¥ fv Fodoe &Y
A TTEE A TE R wT I fw
W g aw fr sE MY Ar AT aw
TgEAT oA | rF A E AW wmowy
s fearqr e fm @
&Y ¥ 919 T IOAGT Fady JE A
amarau I sareTaarERA & Afier
g wfemf agr € R

g ofr # g A faew @
NWAQ TR 9 aF § @ mieat
e wadir oY | gE IET Uw
o Rl B & Wi & st @
¥ forg w9 & w7 % Ton QAT Wi
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fr S a7 IR oY Ag wA ) afx
Tt fofasrar wr v & @1 T SO
IR AT T S T ALY F7F A |

oy X AT oa oway e ¥
aafud FEAT WEAT 7 1 WA TF
Tey T &, v fawafagrem @
¢ ot =@ & Aty woe ¥ wfiw &,
TraE med ¥ fau aga @ 9w
qT wAr § wwfem e mEr ¥ &R
¥y fodww & maear g =fee
SifF m@ % agr ¥ 1 TEh e @
s arv # fafwer @ Y ferar
W goF Az wEar o @ ¢ fede
¥ fr wefe & feeety & foro aE
Afagrmr ey 7 § wafhg FrEET
¥ ¥ v ¥ feee W & fow ad
v ¥ &% A sty @ wifew )
THY TR § S IO AT § WHT
I ¥ FET v fF Y W Ay a9
¥ g9 T@ Ag@qw WY RS
& FT FEY A AW qFT I ¥ {Q
aq Fifow Afew o T AMFET
¥ fau =< g%y § WA 97 avE AW
¥ oA ¥ ot 7w ) o § 1 T
¥Y W & fr owehe ¥ feeelt W
¥ fog Ay dofr & avfordy FY FTeET
Jo ¥ & A1 sl faey ey |
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[ Porx o W]
wfry arw o ¥ 5 Rt Y o

wiy ¥ A AnE § 9F ) 97
g g
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*SHRI RAMACHANDRAN KADA-
NNAPPALLI (Kasergod) Mr Deputy
Speaker Sir, I support and welcome
the Budget presented by the new
Railway Minister In this new Bud-
get the passenger fare has only been
slightly increased and the Muster
has not imposeq any Lurden on the
people Therefore, 1 congratulate
hun As far as passengers from Ke-
rala are concerned those who go to
Dell1 and other towns in North India
have to pay a httle more I request
that thus increase should be with-
drawn

Every year Kerala is neglected in
the matter of railways and other
flelds We have raised this point in
this House many times Kerala has
been perpetually neglected and this
will become very clear when we exa-
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mine this budget Sir, after Indepen-
dence not a single new railway line
has been laid m Kerala It is very
unfortunate Due to pressure from all
sides recently the Government had to
agree to undertake the work of con-
version mto broad gauge the hine
from Ernakulam tp Trivandrum I
request that this work should be ex-
pedited

As far as the Keralites are concer-
ned they consider rallway property as
national property In other parts of
India whenever there is some agita-
tion first the railway property 18 da-
maged That 18 not the case 1n Kerala
The people of Kerala ralways
try to protect the railway property
Therefore the Rulway Muustry
should put an end to this attitude of
neglect and discrimmnation that ts
beimng shown to Kerala

1615 hrs
[Surt K N Tiwary n the Chaswr]

Sir raillways are regarding as the
basic factor for promotion of national
integration and 1ndustrial progress
Therefore, more railway lines should
be provided in the backward areas of
our country Our complamnt is that
we have not been given proper facili-
ties in the matter of railways Ke-
rala i{s industrially backward and
therefore the Railway Ministry should
give more attention for developing
railway facilities in Kerala The ne-
eds of a particular State should be
taken into conmderation by the Go-
vernment This is the major indust-
rial undertaking in our country and
only through this we can increase the
prosperity of our country 1 am sor-
ry to say that the approach of the
Railway Ministry to this problem i
far from satisfactory,

This attitude should change 8
can mention many examples to prove
my point One example is that the
Railway Maintenance Depot is golng
to be shifted from Canannore Whem
the depot of Cabinet was abolished In
1964, engine maintensnce was brou-
ght to Canannore considering the fact
that Canannore is situated Just in the

*The Original speech was deliver ed in Malayam
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cenire of 200 miles section of Shornur
to Managalore. If this Depot is shift-
ed from Canannore for all engine tro-
ubles, engine failure, etc., in this sec-
tion, men and materials will have to
be moved from Shornur uplo Man-
galore which w:ll cause much ncon-
venience, delay and hardship to the
public who use our Railways. The
local people feel that this is nothing
but mere discrimination towards the
industrially backward district of
Cannanore in Kerala State. Besides,
this view all changes of employmeni
like causal labour, etc, to the local
deserving hands. The Railway should
take all these things into considera-
tion and avoid creating unnecessary
problems for the people.

In the new Budget I find that some
facilities are provided for the stud-
ents to have a Bharat Darshan. 1 wel-
come this. I also welcome the deci-
sion to withdraw the Bangla Desh
levy. 1t is good that the fare by air-
conditioned coach is going to be equa-
ted with air fare. As I swi carher.
railways have a major role to play in
industrial and commercial develop-
ment. I am sorry to mention that this
attitude has not been shown by the
Railways as far as backward areas fn
our country are concerned. States
like Kerala should be given more at-
tention by the Railway Ministry.

The Malayalees living in Delhi and
Jther major cities find iy difficult to
Zet thelr reservations done when they
want to go to Kerala. The reserva-
tion facilities ghouid therefore, be in-
creased. Recently the Raf'ways start-
ed the Jayanti Janata from Delhi to
Mangalore. Due to the agitation in
Andhra thls train was stopped. This
should be re-started immediately. As
has been pointed out in the past, the
Raflways should start a Bombay-Co-
chin through train.

As far a3 my constituency is
congerned— Kasergod— Kanjangad —
Pazhayangadi area—which has a
3872 LS—11
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number of fishing cenireg more rail-
way facilities should be made avail-
able.  Similarly, agricultural pro-
ducts, Plywood, Ching clay and other

articles are being exported from
Cannanore Paygour, Nileswar and
Telicherry. But due to shortage of

wagons these areas are finding it
dafficult to progress. More wagons
should be made available to this area
so that the cxport irade there will
prosper. I hope the Railways will
ensure industrial prosperity in our
State and show 2 more realistic
attitude towards this.

With these words, Sir, I once again
support this Budget.

w fmgaw  ww (Jafer)
A Al o, Yo waea g
FT HF 7 T FAN 8, IAHV THAAT
T HAEFAT 397 & AT 61 H Svherer
A AFFATTE | & FHaTE ff s
¥ Y5 adEwT g1 A, " g AW
AT &7y AT Sfaw o gy
) afrr mg waw & e faae
e wrg Ay W o Se A gd
i@ el wTOM § 1| OF ®IXO
g & % 3 ¥ FEEE F A oane
a5 78 & W% a8 @ § I
F ff WIF AW 9@ wmW €
e &1 oz W@ f W §
% ¥ W wom X guw WY wW S
& o =T ot ww @R & AN
Tar & foslt & waw o %1 Wi
TR Y AT 9T g AR WA W
Ay AT 2 g w EY T )

A A9 ae g &Y samr @
s W™ v I s AR
9 W F T I AEL 93, &7
A T o7 @Y § | ST IO A
§ & af @ ¥ SA AT W AR
By ATEA A €Y TG 9T AT qgrar
sraT & I8 ¥ w1 g §, W
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[fiz7 w1a )
@A | W AWg ¥ TR WgAr

WOAT WA 3% § WOMT 0w
forad d w1 waw @ § Wk
AW QT AT avF AT AW g T
T A SR 5 oW & ww ogwew
&, S A % L9 Hew A FaW
AT §, 9 0F AAW F 0 4E
T g § WA ARt iw sy A
wie A9 H a4 ®E 1 o@w N
g g 5 oud wm # 9 aroEEy
¥ guelig aF 9 AT R a9y
WL § 979w FAT AT G T
& ag Fww fredr O aAr AWK
T 9H gET 9T I ag 3T o1 fF 0w
8 o ¥ oY surar @y T | WfEw
fred a9 & T T F A ¥ darew
T sar Wiy frar T, g faer
fir i ot § =g s g &Y e
T @ a1 aoe 3@ § wEw A
¢ v Sy gw 99 & fag feam e
arfgq ST W faor war @, wew
T wERAT ¥ § W) o feww &
s G faar s@ A 10, 12 @
T ART A | g s & v o
FOFT FT ATH GRT | GIEET §
aEIYL WX el ¥ wewg, W
A F wF w1 oF wE ger u1
A T WY @1 | oF WiEw &
R F & W qE gAr §, A AT
¥ TelgR DA wEA B A WA F
T TG G Y| ey
¥ €t @A ¥ G AW a7 A
& FT UF Aga a9 qeT § w@i wer
A FT gFa grafgde o g &
€T & aw Wy g W wreem § )
ST WAL ¥ qeATEE a% €7 3 AvA
W W wEw w1 foar e @ s

W & sl 51 St qwew @
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I U gur °@r Ffww ww e

U T W @I & | FH WA

ATl w1 ogg ot w3 gAT war
£

¥ gure gon a1 1 dfEw A ag T
AT gz @ g1 & A Iw A AT
# wgfen 7 @ w0 WET B AT
Ffoo st v @7 € vu W foard A
g1 Y aW W & wifad A
v Wy afew ¥qF @ |

et g o1 Foar awr g § wgw
@igar g f& wft ®Y o sgr
JEX Par g | AfFT uw B & 7w
S WA AN AT AWT §, ¥ Y FH
50 freirdiex a® &1 fooar 7€) qga1
Fifge #4ifF § s T A N §
St foer MR AT FRT & AT
mayw T FfAarAam 1 WR
7a 2§ 7@ o g @ feod § 0
FT & w1, Tar 7w e g W
50 freiteT o dral aw & fegar
T 93 W I { WG s & o

SHRI SHANKERRAO SAVANT
(Kolaba): I rise to support the Budget
presented by the Raiiway Minister
with some important reservations.

Railway is the oldest and, by far,
the biggest public sector concern in
our country, Apart from its huge’
turnover and its tremendous employ-
ment potential, its real national im-
portance lies in its ability to carry
the message of modernity to far-flung
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areas and to serve the interests of
common man with comparatively
cheaper and quicker mode of trans-
port. The Railway thus plays an im-
por ant role in the economic and cul-
tural transformation of the nation
and is closely associated with the weal
of the common man.

I am firmly of the opinion that the
rise in fares and freights and in whar-
fage and demurrage rates, proposed
by the Railway Minister, is moderate
and justifiable in view of the rising
prices and in view of the needs of
further development.

I should, however, like to sound a
note of caution in respcct of the Air-
Conditionad Class fares. By raising
them to the level of air fare, as is
proposed in the Budget, we will only
lose that traffic. Who would like to
go in lor a 24-hour journey in a rattl-
ing railway compartmen:t from Bom-
bay to Delhi, when the same journey
could very well be finished in less
than two hours in a Boeing when the
charges for both the journeys are the
same? The result will be that the Air-
Conditioned Coaches will go practical-
ly empty and we would be sustaining
a huge loss on these coaches. The
best way would be to do away with
the Air-Conditioned Coach and add a
Third Class coach instead which would
be a boon to Third Class passengers.

The controversial paras in the
Budget speech are paras 41 and 42.

I first take up para 41. Here the
Railway Minister has induiged in some
incomprehensible intellectual acorb-
atic feats. He admitg that, fur the
development of backward regions, a
new approach has to be made, that
“the classical concept of traditional
economic viability needs to be read-
apted in the light of the historical ex-
perience™. And yet he lays down a
formula which negatives the very
basis of a benign approach.
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In paru 41 he lays down four con-
ditions for starting work in a back-
ward ared. The first one is purely a
matter between the Railway Ministry
and the Yinance Ministry and I have
nothing to say about it. The second
condition is not very wholesome. I
would like to point out that in the
past no State Government was called
upon to share any burden. In special
circumstances, however, this condition
may be permitted. It should be noted
that non-feasible tracks have been
taken up in the past without the parti-
cipation of the State Government,
The third and the fourth conditions
are highly objectionable. These two
conditions are absolutely unjustifiable.
Under these conditions the people in
the backward areas will be called
upon to pay higher fares and higher
freights. To call them backward and
to ask them to pay higher fares and
higher freights is a contradiction in
terms—Vadatey Vyaghataha, are they
call it in Sanskrit and this cannot be
justified by any standards of socialistic
or capitalistic economy. It is a clear
device of unashamed exploitation of
the poor. At least a socialist Gov-
ernment should not advocate it.

There is a fifth proposition which
is equally unwholesome, that is, tak-
ing up tracks in instalments of €0
km. cach time. At that rate, the West
Coast Railway will take 15 years for
completion which will be a cruel joke

Now, I would come to para 42. This
is much more puzzling than para 41.
It completely overlooks the assurance
given by the Prime Minister on 7th
January 1973 during her tour of the
scarcity-hit areas of Maharashtra. It
likewise poohpoohs the attempted in-
auguration of the West Coast Rail-
way by the then Railway Minister,
Mr. Pai, on 5th February 1978, This
is the most obnoxious para in the
whole speech. The mischief wrought
by it, however, has to some extent
been rectified by the Railway Minis-
ter’s statement on 26th February, 1978
and his replies to my starred question
No. 105 of 27th February, 1973,
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[Shry Shankerrao Savant]

Some seven lines are mentioned in
this para which will be governed by
the formula laid down 1 para 41
Out of these seven lines, five are for
conversion and only two are new
lines

MR CHAIRMAN If you go on read-
ing your speech, that will take a long
time You speak on your pomts If
you want to read your speech, then
better place it on the Table of the
House

SHRI SHANKERRAO SAVANT
Sir, 1t 1s the declared policy of the
Goveirnment that all metre gauge lines
should be conva.teq into broad gauge
lines If that 1s so, I cannot under-
stand why the State Governments
should be converted into broad gauge
bution towards acquisition cost and
labour cost of these concession lines
In accordance with their policy the
conversion lmnes should be taken up
by the Railways at thur own cost

As a result of this assurance, I may
point out (Interruptions) The
Prime Minister gave an assurance on
7th and I have got sevcral press cutt
ings, for want of time I do not want to
£0 1nto them  Hindustan Twmes, 8th
January, 1973—‘Maharashtra gets
relief gift of four rallway lines'—

“Prime Minister Mrs  Indira
Gandhi, today talked to a cross-
section of the drought-hit people of
Maharashira and also announced a
‘relief gift'-—Central clearance of the
Konkan Railway and three othe:
raillway projects”

Then, on the 9th January, Hindustan
Times wrote 1n 1ts editorial

‘Four railway projects, including
the long sought after Xonkan rail-
way, have been announced by Mrs
Gandhr "

MR CHAIRMAN Now, please be
brief
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SHRI SHANKERRAO SAVANT
Again the Economuc Times wiote on
8th January, that Cential clearance
was given to four railway projects in
Maharashtia including the Xonkan
Railway

MR CHAIRMAN Please conclude

SHRI SHANKERRAO SAVAN1-
I am concluding, Sir

Now, I want to say how the cost
of this railway lne has been inflated
fiom time io time with some ulterior
purpose I would refer here that I
wrote a leiter to Mr Hanumanthaiya,
the then Railway Mmister :n May
1971 and he gave me 1 1eply wherem
he has clearly stated

Alter the sutveys are completed,
the Survey Rcpoits wiil be ex imin
ed to assess the t1affic justification
and econonmuc viability of the pre
ject  The project nmy cos any
thing up to Rs 100 croics

That means Rs 100 croics was  the
outer Iimat  Thas 15 thal was said i
the Railway Boaids note which he
sent me Thereaftca 1 wiotc a lciier
to his suceessor, M1 Par who has also
tlearly stated in his reply dated 23rd
September 1972, that

¢ According to the survey reports
furnmished by the Ceniral Railway
which aie presently undcr the ex
amination of the Railway Board,
the line would be 909 kms long and
may cost about Rs 214 crores

MR CHAIRMAN Now what do
you want?

SHRI SHANKERRAO SAVANT
I want to say that the cost bemng n-
flated from day to dav The present
Railway Mmister m his statement on
26th February put it at Rs 225 crores
including rolling stock and interest,
and then from Rs 225 crores to
Rs 325 crores within 24 hours on 27th
February Ths 1s simply impossible
As a matter of fact mterest 1s never
included in cost 'This 15 done with
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the ulterior purpose of frightening
away Mrs. Indira Gandhi who is sym-
pathetic towards backward areas. She
has given an assurance. The Railway
Board probably wants to tell her thai
is a costly affair and ‘even if you
have given a word, you should not
lake 1t up.' The Railway Board n-
flated this figure from 100 to Rs. 325
croves. An answer was gilven on the
floor of the House to the effect that
the iotal cost including interest and
rolling stock wou'd be Rs. 225 crores
but the very next day the figure was
inflaced to Rs. 325 crores. This 1wn-
flation is with the ulterior motive of
frightening away Mrs. Indira Gandhi.
Mr Pai gave an assurance in January,
1973 that the work would be started
at Ratnagiri on 5th February but
now we arc told that this matter
is under active consideration only
and miorities will have to be looked
up hefore the sanction is given. This
means that attempt is being made to
put back the hands of the clock. The
Rarlway Minister .hould look into the
matter himself. Ile is an tndepen
dent man. He should not be guided by
the Railway Board which is ogainst
this proposal for the last so many
vears.

THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA): I tell you, it
is not fair.

SHRI SHANKERRAO SAVANT:
As a matter of fact the time has come
when the Railway Act should be
amended. The Railway Board should
be abolished altogether which has, by
its sobbery and inefficiency, earned a
bad name.

Then, a word about the Deccan
Queen, All the seats are proposed to
be reserved. This will cause hardship
to travellers and commuters. They
will not get accommodation. There
should be an additional third-class
compartment so that casual passengers
may be able to travel by this train.
The traffic is very heavy from Bom-
bay to Poona and this suggestion of
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mine should be accepted by the hon.
Minister.

With these words I close,

o gt ATCA qien (wWEEi}):
aamfa wdew, @l wEET ¥ oaed
e Ao ¥ fraw qu d &
qY T FINTEALN 9 W AT
wawre fRar ) SR T ¢ fE
afz ¥ wfqoa N fod gy @ W
IaF FTewr FAAE &7 I agAr
A AT &% TOA  HT IAWRY ATSA AT
oz wwar # 9R %gr § R o
fog g% dut wwr =fgd 1 A
fFr R A S afz gl g sw
# o1x afg # gearaar ) gy § 61
ag aga o< gfg #rit & g & ) T
qeaae £ qenfrai Ty @At | fmT
T & grieEy £ aver g it 1 WA
St grwar § 99 ¥ afg ot el @y A
w1E § 3fg @ # v § 7w I9F s
¥ g Tl w@gr T aww WA
F W o gy F W gu W
I A wrEwwdT § 1 qT F qraely
@t Ot afgd zw § W ow
8 &1 W Toew § 7 ufefaaelr § &
drefedt § 0 W ¥ aEr &R
& S ATy Al § &S W any FAT
ofs = FX € | WT ¥
A GO & aSg Nw EE gra
uT G wfes e oA E o W
aorz gt wifger for o @ s #
wefY wgeg & oY st frar @ weyet
o W WHE AEETE, 39 AN 2 9%
Il i e g fr wre fesst =
q A sl o AT 1 s Fame
wTt 3A #gr § 5 foodws & IR
¥ oy fowrad frell & o 99% aR
# foefy wiufo w1 wq ey &
# fawm o g g I W & 9w
drufedt 9T W far wmc wfed
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[#r0 st Avera wwvda)
fiaffer wwg g wfear =9 Wl
fraffa aag s ag® | Fraifa g
¥ AT WA G AT wedr w &
AT &Y AT WY AT A€ ATNGAY §Y THAT
1 T AW v o W fesat Y
A W § feeg I frery W) MR
WHTT FY %% faras v afay 9% &
e, 9=, g, Y 9 G
A § A welY S WY e § s
T AR Y S AFAH ISE WA 1 A
feafe oy § fr or et & gEt w@™
% AW qgEA W I A Y wEW
o Ig § W wfas Gqq v AT 0
fafran aua 60 faq &1 § s=fs A
TR § 9N ¥ FFw 9 @ A e
N & 1 30 WK { grfedt & gaw
=g e & fF W
Fifaaie

TN AT I F PR W
I oY aes Y gd AR e
€ FT A Y |V § ) UH anevw
T €W 9T wW  w A
AT @WA  HrET  oqf  wew
Treex formlr WX wiET HwRET W
¢fe wmae sew dav W
Ffies ard &Y vk Y 97 femae
AFTAATIEAT Y | IW WY B gAaAr
T &R 1 dw ow e ¥ g
wie sy 7 Mg fr I ey
oA AR AT ) W F e
AT A gAEy F A ¥ 7L A qE
Jowgr AT &)

WA AR I A WS § AR
HAATC 1970~-71 & I F 9AT 724
Yueirze gak foriy & 4730 ¥ Forrdy
o oY wroret ward o€ ¥ W) 112
& WA fafrsd fedred aqmg g §
it g Ife WEF o
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sHaf N aad) § Gfer "R
FaaTfe At M A ghamg
ey gy aFdT § A% giaar I W
q Syesy wot § P oW 9w & fog
waTT Y gfawr § ? T AR a
#Y furer o sfag syaear ¥ 7 AT
Fgm ¢ R 3 geide wd oA wh
FRW T AR IRigew o
& | 9 e WY & Wy I T gE
& Trfidew ¥ 17 a8 weiie dadrEen
FC & T o ey uRfREE  §
R W 3} &Y e T A gl
W oA v gt R W wA™g
WL 4T AT wW W SR
ey f T mw § @
™ g ¥ oy GwAr L B
wofan &t e fafwm wfeariar
¢ @@ W&l wEwm Wy " ger R
% a8 I Afealedr F @ T
o & 1 W e ¥ oAl oa 6§
W AwE o FT AT oA ¥ 7
F I AT 1 FOE WY H @Y
& e & afk T FR s & A W
s fr frarTaT A wrg? WK
3T W AEr oW TEN € A WA
froft &% & @ | Y o Sl
FE A Ty ATE g 7

T A ¥ wTE A d AT WY
70-80 W& Q¥ Sfy A¥ T @
o ¥ ) EF WIS FTQ HT ST
gfgwrdy @ oy A9 ¥ g s
€ 9 Tuv JUTIAR T | W
Faer 41 sy ¥ I oy fewr W
aY FToT FUY @9 ¥ g AwAY § 1 Ty
SR a0 IFC K 0 awq F @
& ouey § 1 ofew Yo da A @
& Y W s fereran W ?
AT BT geAr ¥ A9 ¥ e
¥, fefte &, frmmdver ¥ AR SEAgR
¥ A AR dive dfem €0 W
=T SgT ¥ SuTaT AT § R smanne
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% afy fowed @ R arelr reY
F 42 52 SN O 92 wAw EY 9
u¥ vERT 9FAT § | g #1100 Ha
Y g v X 7-8 HE AW AW § )
& qoar WEE § EW IWwA AR
FY T WY TE ATHA A TS FIAT
IEA L7 W W F U S W
¥ wé sT & A1 9gm AN g
1T otq a% ag T g IS glAAv
FF A H qrfag D F o0 T @ q@r A
TZ GHEAT g9 B AFA & | AW A
F ar ¥ g B F 9@ T AW
aga fedt & = o @

we et A & q AN
TF v ST 97 1w A 7 o
a1 fF AR T wEH #Y wanfafady
A R, T oI g TR IR
AET FT FTA FET ST AEA |
Afey A wTEAT 97w @ d
TFE { TEIE & ATSA a7 AT IgHF AT
Fror fred &et F1 fawm &1 wear

gy § s fawrw & g ¥ 3
F U7 WA "R W & A O
Tga a2 Aa w1 F faewrer ) w0
™ W AW w1 Ay aw e
§ @m =T d B o wroY wigw
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A% ¥ oW A7 Ay g8 9= )Y T
g1 s A o g 7 o
T wrE ¥ T AY w7 o e §
37 O TG Y F ag AN A g
aTEG Y oFAT T F 1 WAL WA
wH & arEE B} oaEw R OW go
FrgsaT g1 W R e dw ¥
3 M oorgeqr ot 7Y & SAR
g & quet 1 vaew Ay, § A
g At wEtey T § WY guTT wn |

B S wyfy dizT iw & a=my
T A A S wred o L FYHe
Y ear & fesd § 9% T U AR
T § 5 3% afs sy sfag afad=
FL A 9ga weer g | A afg g
oo Aoy 8 ove w1 99 § O
AT G AT ) I W AR
T g & 9% fawd # 9= w1 fa
THT R AT ATST ST & G HTOR
FAT W gfauwlt 9T s AEy faan
ufg g 7€ swaeATHl & AT WY I WY
W & FW AT aa s AT & auway
g Yo A 3w fear v wnd g fear @
IH F HEX FIR GATC & QT | F=3qy
U T AT AT TLATH TR I4F A5z
T ww FE Rl R T
&, rare) Ady @ T saawn g )

g o w8 A fww Ay
T F FHAMY AT TG AN F1AwT
sfusfel & frma X 2 fer gr &Y
AW A q@ HHT A TE § | T A
L R & qamar 1 ¥ 1 9w e
e ¥ wAY waw § g &,
F7 fr =€ ardTE TEet 3w fram
=Ry P WY S ¥ TEE ¥ wEar
g & fr el fafiem worew & o
¥ wg =Wmed B, ag wd, Hfew 9w
ST & a9 "o fFw Al gued
& A g7 #t o @ ¥ qrw ag @



33 Rly Budyet

[¥10 WERT ArTTRE qNEa)
g 39 ¥ 99 WA AT @AwAT A
aifgw WX 7@ SN F wWwieAw ¥ a7
fafr e ¥ A A 9w 71 AW
A Y I A aferar g v I
FTAF WX AT WA FEANTA
#71 fgor 78 & 1 % fwlr S s
F g @Y A At @ sfem o

Tqa™ ¥ 9T w7 ¥ A A
i EET A 1 g ¥ Ff e
T 19 THW AFT AT R ) 24) a7 A
Fam 7T & R Y s @ FA
TE 1 AQEH R mea Ry AN
v fager gon TST ¥ IR WAL %
w1 9T I9F AT F7 Aw & few ¥
fe &% ¥ F geqEr gIer "y v
£ | 99 FT W AGT AL IT A AVE
mwE atdmmamy F W o
] feur ¥ FTE FWFT qqG ) 7T
¥ e frdgw ¥ ara 5 I sy
F A A SR 7 ghy
qoit & arfaat o7 seen WA fEen
7 AR AT R 9 afg | aed
ate e ey afg # 1 aifes 7 )

=t U o (wdtw@g) A9
wH § Y A = ay A gfew Aar
2|WIE I ST I I|ME, FAATFY ;AT X
FHATTET FY S T2 wow § ) & e
g & s wmme gAY

AITER & AAEAYT q& VY ATEA
w1 € AT ¥ agEN # oA agA
Ry @t o v #r am
¢ frow &t arel ¥ 0 warw 7 9w
& e 7T fr g avg W
W a9 B HX J@r Q) w9 @ wer
fgagm WA s gar f
& @ WA AT e Al A w S
TR for T AT wew N famn
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SHRI N K SANGHI (Jalore).
Whenever the Budget 1s presenied the
teeming milions of the country are
watching two things, whether the
fares and fireights are gomng up and
whether the 1ai1lway administration is
gomng to provide better amenities.
These are the two aspects that the
average man 1n the country 1is con-
crned What we find 1s that the fares
and fieights are going up 1n  some
way or the other and the facilities
that are needed by the common man
are not coming up I have the good
fortune of being clecled to this Hou.e
smce 1967 During the period of last
s1x  years I have seen six  Union
Ministers taking charge of the Railway
Boaid We had Shr1i C M TPoonacha,
Followed by Shii1 Ram Subhag Smgh
and then Shri1 Gulzarilal Nanda came
and thcn Shr: Hanumanthaiah  and
then Shr1i T A Par for a short {ime
I welicome Mr Mishia, who 1« now
holding this poitfolio and I hope he
will give some new directions and
~how some new way to the railways
m the coun ry Whenever any Minis-
ter took charge, he was thinking of
the rarlway administration m a paiti-
culat manner Shri Nandaj emphasised
on such matters as savings in co-;
and fuel saving from thefts, stoppage
ot pilferage 1n Mugalsarar Yard and
hetter association of social workers
and legiclators with  the railways
When Shri Nandaj: took chaige of this
Ministry there was a parallel orgunis-
ation that has been cicated m the
Railway Board to look after these ar-
rangements which Shm Hanuman-
thaiah had come to the conclusion
that the railways were slack because
thev were having so many gauges,
narrow, metre-gauge and broad prauge
He had taken a policy decision to have
one gauge and that was the new dir-
eclion he gave Immediately he went
ahead with the work of conversion of
the Guntakkal-Bangalore line from
metre gauge to broad gauge We are
55 crores of people and when we find
that a particular Mimster takes up a
new work in his own State list, we
have some doubts, That 1s why we
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feel that un over all system of having
a consistency has been lacking wha*
we want to know is whether any new
light, any new direction has becn
given to the management in restruc-
turing the administration of Railways?

Rajasthan and Gujarat have about
10,000 km of M.G. line out of a {olal
of 25,000 kilometres of metre gauge
railway line in India. Rajasthan and
Gujarat have been divided in twa
separate zones, the Western and Nor-
thern railway zones. Because of the
two metre gauge lines falling in two
different zones a lot of bottle-necks at
junctions of zonal railways are creat-
ed and we should see how we can
avold them. I do not say that we
should not have new lines. An aver-
age man 1 this House and outside
would agree that in case the lines of
one gauge are brought into one zone
it will add to cfficiency and economies
and there will be less of bottlenecks.
Secondly whenever these matters re-
lating to mefre gauge lines are  dis-
cussed, it 1s usually the General
Managers, who discuss things at their
level, it is not the divisional Managers.
The General Managers of the zonal
railways are always observed with
the idea that they must look after the
broad gauge problems becausc that is
the basic or major oullay in their
zonal organisation. That is one basic
reason why the metre gauge railwavs
suffer. The Railway Minister should
consider whether it will lead to effi-
ciency if practically one third of the
total railways in India, the metre
gauge railways are brought into a
separate zone.

In the Budget we have been told
that the railways are suffering losses
because there is of uneconomic line
and they have said that as many as
77 such uneconomic lines are there.
For the last five or six years we have
been told that the railways were los-
ing on uneconomic lines. T quite vis-
ualise we must have some alibis and
we must put some responsibility
somewhere for the continuing losses.
I tabled a gquestion asking the Railway
Minister whether Government are
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considermg the question of closure of
certain Branch Railway Lines as they
are considered uneconomic and that
the States which are served by these
Branch lLanes have been asked to con-
vey their views on the subject. The
hon. Miuister replied that three un-
economic branch lines that are being
considered for closure and for which
references were made to the  State
Governneents for their views are Lata-
guri-Rarusnal on North East Frontier
Railway, Kunkavav-Derdi on Western
Railway and Gwalior-Shivpuri on
Central Railway.

17 hrs.

Further, Sir, they have said that
these Railway lines have been closed.
Basic important answer they have
given is that for determining the
financial viability of a Branch line the
following elements are considered:

(1) Earning of the Branch Line
proper.

(11) Additional earnings accruing
to the Main Line on account
of Branch Line minus any
loss due to short circuiting or
diversion of traffic.

(11i) Expenses of the Branch Line
proper.

(iv) Additional expenses for car-
riage of new traffic generated
on Main Line.

I think it is a bogey that has been
created that uneconomic lines are los-
ing hcavily.

On page 11 of The Economy Survey
it has been said, the basic reasons for
the expenditure on the particular Sec-
tion consist of three parts:

1. Expenses which have been
identified directly on the Sec-
tion-—salaries of staff cost of
living, etc.

2. Cost of maintenance of wagons
and coaches, etc.

3. Overheads which are incurred
by the Railways or the Divis-
ions or as a whole, i.e. salar-
1es of General Managers,
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Heads of Departments and all
these things.

You have working expenses, direct
expenses and supervisory expenses
and you say that these lines are un-
economic. May I ask, if these un-
economic Railways are closed, will it
help? Will the overhead expenses be
removed? Certainly not. These over-
head expenses cannot be reduced.
Constitutional guarantees are there for
the employment of supervisory staff.
These over-heads will not be reduced
by closing these un-economic lines.

As an example, I may give the
figures of Rohtak-Sohana line:
Earnings of Branch-line
71)—Rs. 4,70,000.
Expenses of Branch—Rs. 2,66,000.
Net earnings of the Branch—
Rs. 1,50,000.
On the top of it Over-head ex-
penses are—Rs. 17,00,000.

(1970-

I am sure Government will give a
thoughtful idea to this matter. The
over-head expenses cannot be reduc-
ed. They may not be appreciating
that these Branch lines are also the
life-line of the backward areas.

MR. CHAIRMAN: Please be brief.
I have to see the time.

SHRI N.K.SANGHI: Sir, the Rail-
way Minister in his Budget speech has
said that the Amta-Howrah lines are
being revived. Un-economic lines had
to be closed and we find because of
the agitation of the people we have
to re-open and re-consideration of this
matter has to be given.

In his Budget speech it has been

Minister that

said by the Hon.
Howrah-Shoakhah and Shahdra-
Saharanpur Railway lines are being

opened up. These are also unecono-
mic lines. The companies were run-
ning these lines. But since they were
uneconomic, they were sold out. Now
due to the pressure of people, Gov-
ernment has given a new thought to
have these new lines in the broad-
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gauge. This is an example. What is
the result of once closing the un-
economic lines and re-opening them?

In the light of this, the Railways
should give a look to the continu-
ation of the uneconomic lines and not
to close it because ultimately it wiil
not be of any benefit. On the con-
trary, the development of these areas
will be deterred.

I would like to draw your attenticn:
to another important point. Rail-
ways have always told that they are
suffering  heavy losses because of
carrying low rated traffic like gypsum,
sand, stone. I have taken help from
professionals who are involved in the
Railways and are working economics
of the low-rated traffic and the high
rated traffic. The figures conclusively
prove that the low rated traffic brings
better revenue to the Railways than
the high rated traffic. Loadability of
the low rated goods is—much higher
in the wagon than the capacity of the
high rated traffic. Though the freight
charges of low rated goods like coal,
gypsum, is much low, the loadability
is higher and in turn the freight
charges accruing to the Railways are
much higher. For example for beeris,
matches, wool loose, the minimum
weight chargeable is 60 quintals. The
freight rate is 248 2.82 per quin-
tal. The freight accruing to the Rail-
ways on 1,000 k.m. run is 645, 807
and 807 rupees. Similarly, in the low
rated freight we have example of
coal, gypsum and salt The minimum
lodability is 22 tonnes, 24 tonnes. For
coal at the freight rate of Rs. 8.72
per tonne, the freight received is
Rs. 621 and for Gypsum is Rs. 1154
and for Salt it is Rs. 1038. It is for
a distance of 1.600 k.ms. Thus you
will observe the freight received
from low rated commodities is much
higher than the high rated commodi-
ties. In fact the Railways are making
more money on the low rated com-
modities and in case they do not take
care to retain this traffic, the Rail-
ways will really suffer more loss,
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1 would like to say to the Ministcx:
as to what has happened to the Delhi
third terminal?

MR. CHAIRMAN:
behave in the same manner as opposi-

Some times we
tion behaves,

SHRI N. K. SANGHI: The Metro-
politan Survey Team was given the
task for fixing thc third terminal
Lakhs of rupees have been spent in
the last two years. But still no deci-
sion has been taken. First they said
Safdarjung, then Brar, then Niza-
muddin, then Lajpatnagar and so on.
Even the Lt. Governor of Delhi, the
Chairman of the Railway Board and
the Chairman of the Metropolitan
Council have heen consulted andg they
have looked into the matter personal-
ly. Bul still no decision has been
taken about the location of the third
terminal. I want that an early deci-
sion should be taken by the railways
mn this matter. 'These are matters of
futmie planning. We expect a better
response and a better working from
the railways. We are here to tell
them what we ieel. 1t is for the min-
jster to give a 1eply to all the points
we have raised,

*SHRI E. R. KRISHNAN (Salem):
Mr. Chairman, Sir, I am grateful to
you for giving me an opportunity to
say a few words on the Railway Bud-
get, 1973-74.

Sir, I have been elected from Salem
constituency in which you know, Sir,
that with a capital outlay of Rs. 375
crores the Steel Plant is coming up.
Adjaceni to Salem, there is the Met-
tur Electricity Scheme which has
helped in the establishment of many
industries in this area. In fact, the
infra-structure for the industries in
this area is so strong that there is vast
potential yet to be tapped. With the
laying of New Salem—Bangalore line,
the products of Central Defence es-
tablishments, and other public and

*The Original speech was delivered in Tamil,

Rly. Budget— PHALGUNA 17, 1894 (SAKA)

46
Gen. Dis. 34~
y
private sector unitg in Bangalore arei
transported to Kerala and south-west
parts of Mysore State through Salem.
From Neiveli the lignite has to reach

the Salem Steel Plant. At present,

the Divisional Headquarters of South-
ern Railway is located in Olavakkot,

which is not a central place. In con-

sequence, there is the possibility of
bottlenecks being created in industrial
growth in and around Salem and even

now there is inordinate delay in re-

solving many 1{ransport problems.

Many timeg in the past the necessity

for having Divisional Headquarters in

Salem has been brought home to the

Ministry of Railways. The people of

this arca are prepared to give what-

ever land is required for this purpose

near Salem Junction. As early as

1956 the decision to locate the Divi-

sional Headquarters in Salem was

taken but for reasons unknown to me

this decision hag not yet been imple-

mented. The Olavakkot Division co-

vers a distance of 686 kms. from Jolar-

pet to Mangalore and proper control

and supervision is not being exercised

in view of the unwieldy jurisdiction.

I would urge upon the Ministry of

Railways that immediate and earnest

efforts must be made to locate the

Divisional Headquarters in Salem,

Near Salem Junction, there is a
level crossing of about 300 yards con-
necting Old Suramangalam and New
Suramangalam. Opn account of trans-
port congestion in this railway track,
the people of the area are greatly
handicapped in their movement. I
would request the hon. Minister of
Railways to have an overbridge in
this area at the earliest.

In Dharmapuri Distriet in no place
the West Coast Express halts and the
people of this district are to trek a
long way to catch the train, The West
Coast Expresy must halt at least for
a minute in Morappur. There is also

urgent need for an overbridge iIn
Morappur.
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Recently, the Prime Minister laid
the foundation stone for a tube-rail-
way in Calcutta at an expenditure of
Rs. 140 crores. The surveys for me-
tropolitan tube-raillways in Delhi,
Bombay and Madras are also being
undertaken. The people of Madras
are enxiously awaiting the imple-
mentation of this scheme, which will
go a long way in solving their trans-
port problems. At this juncture, I
came to know that a senior Railway
official of the Southern Railway,
Shri Hari Sinha, has expressed some
doubts about the feasibility of this
scheme in Madras. This might not
be true, but still it has created some
serious misgivings in the minds of
the people of Madras city. It has
created discontentment among them.
In order to remove this discontent-
ment ‘and also to solve their day to
day transport problems, the Railway
Ministry should implement this metro-
politan tube railway scheme as early
as possible.

I am proud to say that Indian Rail-
ways is the biggest in Asia and occu-
pies fourth place in the whole of the
world, employing 17 lakhs of people
in 700 categories. As compared to
1950-51, in the year 1972-73, there is
88 per cent in crease in wagons, 83
per cent increase in passenger coa-
ches, 140 per cent increase in freight
revenue, 238 per cent increase in pas-
senger-fare revenue, While this is to
be complimented, it is really regret-
table that murder on the railways
during the past three years has gone
up by 90 per cent, dacoity by 69 per-
cent, theft of things belonging to the
passengers by 71 per cent. In 1973-
74 a sum of Rs. 19.82 crores has been
located for Railway  protection
force. But last year a sum of Rs. 13.5
crores had been given as compensa-
tion in settlement of the claims for the
loss or. damage to goods sent through
Railways. While the railway proper-
ty has been stolen in 1971-72 to the
tune of Rs. 62.04 lakhs, the theft of
goods belonging to general public has
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been of the value of Rs. 1.78 crores.
Even 2 per cent of the culprits has
not been arrested by the R.P.F. Some
effective measures are to be taken in-
cluding strengthening of RPF and al-
so the removal of undesirable ele-
ments in the RPF itself. The casual
labour of 3,30,000 out of the total of
17,00,000 must become a permanent la-
bour force of the Railways.

While paying my humble tribute to
the performance of the Railways, 1
request the hon, Minister to take some
concrete steps on the points I have
inade.

With these words, I conclude.

SHRI S. B. GIRI (Warangal): Sir,
the railways is the biggest public sec-
tor undertaking in our country, em-
ploying more than 12 lakh people.
Even after 25 years of independence,
though it is supposed to be a nation-
alised industry, it cannot be called so
in the real sense of the term unless
the workers are participating in the
administration of the railways at all
levels. Being a government under-
taking, it must be a model employer.
Yet, while we are all talking about
socialism, it is a fact that the workers
are completely denied the right of ad-
ministration in the railways. I hope
the Railway Minister, while replying
to the debate, will definitely give an
indication thal the workers will also
be participating in the administration
of the railways at all levels very soon.

The railwayg should be treated as
an industry and not as a government
department. Unless that is done, the
efficiency of the railways will not im-
prove. The railways is a commercial
orgamsatmn and an industry. So, the
service conditions of the railway em-.
ployees should be quite different from
that of the Central Government em-
ployees. I do not understand why the
service conditions of the employees of
an industry should be linked with
that of the Central Government.
This is one of the demands of the ye-
cognised labour in the railways for
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which they have been agitating. 1
support that demand and I hope that
the Railway Minister will agree to it.

There are two recognised unions in
the railways. When we are talking
of one union in one industry, I do
not understand why two unions
should be recognised in the railways.
When there are two unions, there wiil
always be irouble, because when one
union makeg one demand the othex
union will try to sabotage it. There-
fore, in the interest of good industrial
relations, there should be only one
recognised union, and that should be
decided on the basis of secret ballot,
Otherwise, it will be against the
spirit ot the Indutrial Relations code
of Discipline and the present policy
of the Government of India.

This is an industry where there are
cmployees who have been working
continuously for the last 5 to 20 years
and yet they have been treated as
casual labour. They work for more
than 8 hours and they are paid less
than an unskilled worker in the rail-
ways. This is naked exploitation of
the poor workers. I thought that after
the mid-term elections of 1971, with its
special emphasis on garibi hatao,
these casual workers will be absorb-
ed permanently, but nothing has been
done so far. If you want to do jus-
tice, if you want that these workers
should be treated as human beings,
they should be paid at least the mini-
mum amount—the amount that an un-
skilled permanent worker is getting in
the Railways.

1 would like to mention another
thing. In the Railways, which is the
biggest nationalised industry, the
workers must be treated as human
beings. Some friends were mention-
ing that the Railway Board officials—
I do not blame all of them—at least
some bureaucrats do not have any
sympathy as far as human beings are
concerned. They are treated only on
bureaucratic lines—This should be
put an end to...I have pot even com-
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